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nam ely in in troducing the Nationa l 
Language in the course o f the pre­
scribed  period  g iven  in the Constitution.

Tourists Delegation from U.S.

*1014. Shri Buchhikotaiah: W ill the 
M in ister o f Transport be pleased to  
state:

(a )  w hether any Study-and-L.earn 
Tou rists  D elegation  from  U.S. had ar­
riv ed  at N ew  Delh i in February, 1953; 
and

(b ) w hether they arr ived  on request 
made by Indian G overnm ent?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
<Shri Shahnawaz Khan): (a )  and (,b). 
Y es , fourteen  lead ing A m erican  T ra v ­
e l  Agen ts arr ived  in Ind ia  on Febru­
a ry  22nd on the invitation  o f the G ov­
ernm ent o f Ind ia  to make a fourteen  
d ay study tour and see fo r  them selves 
th e tourist fa c ilit ies  ava ilab le in India.

Shri Buchhikotaiah: M ay I  know  
w hat all places they visited?

Shri Shahnawaz Kban: Th ey 'd?ited 
A gra . Jaipur. Aurangabad, A jan ta , 
E llora, Bom bay, Madras, Calcutta and 

D arjee lin g .

Shri B. S. MurtEiy: M y I  knew  w''he- 
.'ther they have le ft  back any impres­
sions about India and the toured 
places?

Shri Shahnawaz Khan: b e fo r e  lea v ­
in g  this country they issued a press 
statem ent in which they made certain 
suggestions. Th ey  suggested that cus­
tom s and exchange control restrictions 
should be relaxed, the num ber o f form s 
w^hich w ere  to be filled by the incom ­
ing tourists w ere to be sim plified, hotel 
accom m odation was good in the places 
w here they w en t and that the bath 
room  fac ilit ies  in hotels should be im ­
proved .

Shri Buchhikotaiah: Is it a fact that 
th ey  w ere  a llow ed to have indulgent 
photography?

Shri Nanadas:. M ay I  know  w hether 
Governn lent has spent any m oney for 
them  and w hether G overnm ent  ̂has 
provided  any fac ilities  fo r  them, and 
if so,, w hat are those fac ilities  and the 
amount o f money?

Shri Shahnawaz KEian: The Govern* 
»ient has incurred a little over 
Rs. 8,000 as overall expenses over their 
tour. They have spent that money here; 
they have spent a lot more money from 
their pockets.

Shri Namdhari: Do G overnm ent e x ­
pect ciny delegation  fro i i Russia fo r  
bring ing back M r, Gopalan?

Mr. Deputy-Speaker: Th at does not 
arise out o f this question.

Shri V. P. Nayar: M ay I  know  w hat 
w’ere the special reasons, i f  any, fo r  
which  a team  o f tourists have been in­
v ited  from  U nited States o f A m erica  
alone?

Shri Shahnawaz Khan: T h ere  w-as no 
special reason fo r  bring ing Am ericans 
particu larly . But, the B ritish  O y-r- 
seas A v ia tion  Com pany o fiered  to bring 
a party o f 14 A m erican  tourists. This 
is noth ing new  in this country, xt is 
the custom in other countries, A m er i­
ca, France, Belgium , etc., to take 
tourist parties to other countries and 
show them the beau tifu l things in 
other countries.

ViTHALwADi Ra il w a y  St a tio n

*101^ Shri Gidwani: W ill the M in is­
ter o f Railway^ be pleased to state:

(a )  w hether it is a fact that the dis­
placed persons staying in U lhas N agar 
township (B om b ay S ta te ) have made 
representations to G overnm ent to pro­
v id e  fa c ility  fo r book ing o f "goods and 
other fac ilities  at the V itha lw ad i 
station;

(b )  w hether it is a fact that the 
C h ie f T ra ffic  M anager in his letter No. 
G w . 2561, dated the 21st Decem ber, 
1951', had rep lied  to Shri Indur Jes- 
w an i to the effect that V itha lw ad i was 
included in the 1952-53 program m e; 
and

(c )  v/hy there has been delay in 
carry ing  out these im provem ents and  
w hen  they w ill be carried  Dut?

The Parliamentary Secretary to the 
Minister of Railways and Tran.sport 
(Shri Shahnawaz Khan): (a) Yes.

(b )  Yes.

(c )  Th ere  are two reasons fo r  the 
delay. F irstlj', the consent o f the M ili­
ta ry  D epartm ent to the rem ova l o f  
the M ilita ry  S id ing which is necessary 
fo r carrying out the im provem ents, has 
only now' been received . Secondly, an 
a lternative proposal has been under 
consideration fo r the provis ion  o f a 
n ew  station between  V itha lw ad i and 
Am bernath  w^hich it is believed  would 
be convenient fo r  a portion  o f the R e­
fu gee Township. The financial im p li­
cations o f the a lternative  proposals are 
under exam ination. I f  it is fin a lly  de­
cided to p rovide this new  station then 
the im provem ents at Vithal\yadi w ill 
requ ire certain  amendments.




